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BEFORE THE NATIONAL GREEN 

TRIBUNAL (SOUTHERN ZONE) 

AT CHENNAI 

 

O. A. NO. 182 OF 2025 

 

Bengaluru Praja Vedike and 2 others Limited 

…..Applicants 

Vs.   

State of Karnataka and 6 others,  

…..Respondents 

 

COUNTER AFFIDAVIT FILED ON 

BEHALF OF 6TH RESPONDENT 

 

 

 

 

 

M/s. SAMAGRA LAW 

AJITH CR (K/2137/1999) 

NISHANT MENON (D/1173-R/1998) 

JHUM JHUM SARKAR (D/2772-B/1999) 

RADHALAKSHMI R (D/1453/2014) 

PARANAVA CHARAN MG (3190/2014) 

KOBINATH V (7823/2021) 

 

 

 

 

 

 

 

COUNSEL FOR PETITIONER 

Ph - 8667237649 
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